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GOVERNMENT OF NATlONAL CAPITAL TERRITORY OF DELHI
DEPMWM OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS
8"" LEVEL, C-WING, DELHI SECRETARIAT, DELHI

No.F.10(103)/Admn/LI&LA/10/DS2LAW/DS2Lak)/298 S Dated:- /2 - 12-/)
To :

The Manager MSTC Ltd.

Jeevan Vikas Building,

1% Floor, 30-31A, Asaf Ali Road,
New Delhi-110002

Subject: Request for allowing registration of this Department for disposal of obsolete

Sir,

This Department proposes to dispose of some condemned books through auction
through the website of your corporation. In this regard the requirement of registration
under the appropriate Sales Tax Act was referred to the Finance Department who have
advised that clause 7.10 could be applied in the case of this Department as; in the case the
Principal is not registered under the appropriate Sales Tax Act, MSTC shall collect Sales
Tax as applicable and other declaration forms and submit the same to the Appropriate
Authority. For such service, an additional Service Charge of 0.5% will be payable by the
Principal to MSTC. ’

In view of the above you are requested to allow registration of this Department on
your website for the purpose of auction of the condemned books etc.

Yours faithfully,

R
(H.K.Premi)
Dy.Secretary(Admn.)/H.0.0
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